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1        Ashray Realty 16.07.2019 53,79,440.00 0 0 - - - - 53,79,440.00 - -
2        Sandeep Ramniwas Gupta & Co. 14.07.2019 53,475.00 45,975.00 7,500.00 -
2 Total 54,32,915.00            45,975.00              - - - - - - - 53,86,940.00 - -

Name of the Corporate Debtor: Rational Buildcon Private Limited ; Date of commencement of CIRP: December 05, 2018; List of creditors as on: December 05, 2018 updated for claims/additional information received up to July 18, 2019

List of operational creditors (Other than Workmen and Employees and Government Dues)
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